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(¢) Government has introduced Integrated Skill Development Scheme (ISDS)
with an objective to address the skilled manpower needs of textiles and related segments

during Twelfth Five Year Plan to train 15 lakh persons including unskilled youths.
SHORT NOTICE QUESTION
Mechanism to provide satisfactory selling prices to farmers

3. SHRI MANSUKH L. MANDAVIYA: Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Ministry, in consultation with State Governments, 1s going to
initiate a special mechanism for proper marketing system to provide satisfactory prices to

farmers for selling of fruits and vegetables; and
(by if so, whether Government has conducted any study in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (DR
SANIEEYV KUMAR BALYAN): (a) and (b) A Statement is laid on the Table of the

House.
Statement

(a) and (b) A Committee of Ministers in-charge of Agricultural Marketing from
10 States was constituted in March, 2010 to promote reforms in agriculture marketing
sector. The Committee, in its report presented on 2nd July, 2013, made several policy
recommendations for improving the agricultural marketing systems, including

recommendations for development of proper marketing system for fruits and vegetables.

In keeping with the recommendations of the Committee, advisories have been 1ssued
to all States/Union Territories (UTs) to deregulate marketing of fruits and vegetables so as
to encourage development of alternative channels of marketing such as private markets and
allow direct marketing of produce by farmers/Farmer’s Producers Organisations (FPOs)/
Growers’ Associations to consumers, bulk buyers, processors, exporters, etc. These
measures would increase competition and minimise non value adding intermediaries in
the supply chain thus ensuring better prices to the farmers and affordable prices to the
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MR. CHAIRMAN: Shri K. N. Balagopal.

SHRI K. N. BALAGOPAL: Sir, the question 1s about the Government’s initiative to
have a special mechanism for a proper marketing system to provide satisfactory prices to

tarmers for selling of fruits and vegetables.

Sir, marketing 1s related to the development of products, processing, storage,
transportation, etc. of fruits and vegetables. s the Government 1nitiating some modern
kind of market, refrigerated marketing and processing of the production? That was,
basically, the question. That answer has not been given. The Ministry is talking about
deregulating the marketing. I wish to know if there is any regulation about the marketing
of fruits and vegetables in the country. What do you mean by deregulating the marketing
of agricultural products like fruits and vegetables? What do you mean by deregulation of
the marketing? That is what [ would like to know from the Minister.
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SHRIP. RAJEEVE: Sir, actually the question sought to ensure satisfactory price for
food and vegetables. But, Sir, most of the fruits like apple, mango, etc., are imported from
different countries. Our Government has entered into Free Trade Agreement with different
countries. Now the Government is going to sign the Regional Comprehensive Economic
Partnership (RCEP). My question is: Has the Government conducted any specific review
of the Free Trade Agreement with different countries and its impact on the price of food

and other agricultural products? If so, what are the findings?
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SHRI P. RAJEEVE: Sir, my question 1s: Has the Government conducted any
review of this Free Trade Agreement? It is a very specific question; it is not a question on
mango. My question is on Free Trade Agreement. [ seek your protection. I want a specific
answer for that. Has the Government conducted any review of the Free Trade Agreement,
specifically the impact on the price of food and other agricultural products? If so, what
are the details? This 1s my question. | am not asking any question on mango and other

things.
MR. CHATIRMAN: 1s this the appropriate Ministry for answering this question?
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MR. CHAIRMAN: Thank you. No discussion on this. The House is adjourned till
230p.Mm

The House then adjourned for lunch at ten minutes past one of the clock.
The House re-assembled after [unch at thirty three minutes past two of the clock,

MRE. DEPUTY CHAIRMAN in the Chair:
PRIVATE MEMBERS BILLS

MR. DEPUTY CHAIRMAN: We will not take up Private Members” Legislative
Business. Bills for Introduction, Shri Prabhat Jha.

The Accident Affected Persons (Equal Compensation) Bill, 2014
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The question was put and the motion was adopled
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The National Himalayan Region Environment Protection
and Development Bill, 2014
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The question was put and the motion was adopted.
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MR. DEPUTY CHAIRMAN: Now, Mr. Tiruchi Siva has to catch a flight. So, I am

calling his name. Shri Tiruchi Siva to move.
The Rights of Transgender Persons Bill, 2014

SHRI TIRUCHI SIVA {Tamil Nadu): Sir, I move for leave to introduce a Bill to

provide for the formulation and implementation of a comprehensive national policy



